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Name of the Present position 

project  

 spect    of    the    Third 

 Growth     Centre,     the 
 proposal from the State 

 Government is awaited. 

Flood    Con- The Ministry of Water 

trol     works/ Resources  is  processing 
Brahmaputra for PIB/CCEA clearance 

 in    respect    of    PAG- 
 LADIYA   Multipurpose 

 project.     The     Harang 
 Drainage    Development 
 Scheme  has been sanc- 
 tioned at a cost of Rs. 
 10.81 crores. 

LPG Bottling This is in progress and 

Plant will    be   completed   in 
 1999-2000. 

Numaligarh The Project has achieved 

Refinery a   physical   progress   of 
 93.2%   as   on   15.10.98 
 and  would  be  commis- 
 sioned this year. 
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Appointment of Governors 

845. SHRI ANANTA SETHI: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether Government propose to 
fill up the vacancies of Governor in some 
States; 

(b) if so, the steps taken in this regard; 
and 

(c) the reasons for delay in 
appointment of Governors in the States 
where acting Governors are appointed? 

THE MINISTER OF HOME 
AFFAIRS (SHRI L. K. ADVANI): (a) 
to (c) Two Governors have completed 
five years, which is the normal term of 
office of a Governor. However, according 
to the proviso to article 156(3) of the 
Constitution of India, a Governor shall, 
notwithstanding the expiration of his 
term, continue to hold office until his 
successor enters upon his office. 

In addition to the above, the Chief 
Justice of Gujarat has been discharging 
the functions of Governor of Gujarat 
since 16.1.1999. 

The question of making fresh 
appointments of Governors is under 
consideration. 

Assistance to the dependents victims of 

Chamba killings 

846. SHRI ANIL SHARMA: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) what financial and other assistance 
was given to the dependents of victims 
who lost their lives in Chamba; and 

(b) whether, keeping in view the most 
difficult terrain which includes snow 
bound areas of H.P. and J&K, 
Government consider to deploy/recruit 
able bodied youths of bordering villages 
of Himachal Pradesh in para military 
forces, giving preferences to members of 
the deceased families, so as to instil self- 
confidence in the people of border area? 


